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DELHTI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART- II

(General information relating to legislative & other matters)
Monday, January 29, 1996/ Magh 9, 1917 (Saka)

No. 238

- DETENTION AND RELEASE OF MEIMBER

The following wireless message ﬁated 2é;1.96' Foe
addressed to the Hon'ble Speaker, Delhi Legislative Assembly
from the Deputy Commissioner:of Police, New Delhi District,

Hon'blée Member Of the Legislative ASsembly,. Delhi
. @longwith his other. supporters was detained under
section 65 of Delhi -Pqlice act, 1978 for disobeying
the “lawful directions Of Police from Parliament
Street, infront of Police Stdtion”Parliament Street,
_New Delhi at 1305 hdurs today i.e, 22.1,96.” '

: He was released at 1310_ﬁ0urs from Police
Station Parliament Street, New Delhi, the same day
t.e, 22.01.96 .» :

- _ P.N. GUPT.
s I ~ " SECRETARY

i i




